DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Tuesday, 23 September, 2014/ 01 Ashwina, 1936 (Saka)

No. 21

Sub:- Partial modification to para 3 of the MLALAD guidelines.

As per the direction of Hon’ble Speaker, Delhi Legislative Assembly a copy of
the letter No. F. 18(267)A/UD/Plg./2012/2565 dated 19.09.2014 received from Secretary,
Department of Urban Development, GNCT of Delhi is enclosed herewith for the
information of the Hon’ble Members of Delhi Legislative Assembly regarding
contribution from MLALAD fund to Lieutenant Governor/Chief Minister Relief Fund.

L.R. Garg
Secretary
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